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CENTRL'RDMINlSTRATIvE TRIBUNAL 

BNkL0RE BENCH 

Second Floor, 

	

. 	: Cothmeri1Comle, 
. . 	 . 	•. .... 	.: 	Indirenagar, 

8arigalore-38. . 

Dated: 17N0V1993 

PPLICITION NO(s) 	736 of 1993. 

PPL.ICANTS:.L8.w?efl 	v/S. 	 Ofiier,Ordnance 
Clothing Fectory,Nadra8 and Others. 

TO. 
.1 

	

1. 	 Srj.S.Lawrence,Senior auditor, 	. 
Office of the Pay and Accounts Officer(Ors), 
P1.E.G,. &Centze,Bangelore-560 042. 	. 

	

2. 	. 	Sri.m.Vasudeve Reo,Cé.ntral Govt.$tng.Counsel, 
High Court810g,8sngal6re-1. 

U8JECT:- roruardino of' copies of the Orders passed by 
the Central Adminjétrative Tribunal,Bängal.ore. 

-xxx- 	• 

Please find enclosed herewith a copy of the 

ORDER/TRY ORDER/INTERIPI ORDER/, Pèssed by .this Tribunal 

in the above mentioned application(s) on __09-11-1993. 

DE ShR TT 
JIJD CIAL BRANCHES. 



S 

cnAL ADMINISTRATM TRIBUNAL 
BANGPJA)RE BEECH 

O.A. N0.736/93. 

1UESDY THIS THE NINFHDAY CF NOVE7VIBER 1993 

Shri Justice P.K. Shyamsundar ... Vice-Chairman 

Shri V. Ramakrishnan ... Wember [A] 

S. Lawrence, 
Senior Auditor, 
Office of the PAO [ORs],. 
MEG& Centre,Bangalore-42. 	 ... pp1icant 

V. 

1 • 	The Acints Officer, 
Ordnance Clothing Factory, 
Avadi, )dras-54.  
The (tief Ontroller of Accounts [Factories], 
10-A, Auckland Road, Calcutta-i. 

The ODntroller General of Defence Accounts, 
West Block V. R.K. Puram, New Delhi. 

The Union of India represented by 
the Secretary, Ministry of Defence, 
Ordnance Factory Board, 
No.1 OA, Auckland Road, 
Calcutta-i. 	 ... Respondents 

[By Advocate Shri M.Vasudeva Rao. 
J3l. Central Governuent Standing Gounsel] 

ORDER 

Shri Justice P.K. Shyamsundar, Vice-Chairman: 

The applicant in person. He says that his grievance has kAj 

'4n remedies by the department. -In the circumstances this appli- 
LU 

dtion has outlived its usefulness and, therefore, it is dismissed 5 C J1  
) 	having beccine infructus. 

i1IRNAN? 

&. NIRAL ADMNISTIATIVE TRvgur 
ADBITWNAL IEEJ 

DANGALOE 


